IN THE HIGH COURT OF

ORISSA,CUTTACK

Institution of Applications for issue of Certified

Copies.

Report on

:30-04-2024

Date

30.04.2024

Cc.C

Applied For

ABLAPL (se
39644/ 30.04.2 |- LOKANAT COURT at
L 2024 024 3864/2 H SAHOO No. 2 [Order Dtd. 2024-04-29 No-
024 )
[ (se
WP (C) - WRIT
39645/ (30.04 SARADA COURT at
2 [ooa ! 2 6871/2 | o o, o order Dtd. 2024-04-29  [BRANC |*°
024 H-2
7)
- (se
CONTC- COURT
3 [39646/130.04-2 13558/5 |k. saHOO NO. 2 |order Dtd. 2024-04-26 |coniE @t
2024 024 MPT  |No-
022 OLD
5)
B WP (C) - COURT wrrT | ‘S©
g [25a7/[30.04-2 legee 0 [SREADA NO. 2 (Order Dtd. 2024-03-21 [BRANC |°°
024 OLD H-2 7?
[ (se
WP (C) - WRIT
39648/ |30.04. A B COURT at
5 ooa . looa 8689/2 | " - o NG, ] |order Dtd. 2024-04-12  [BRANC [T
024 H-6
24)
B (e
WP (C) - WRIT
39649/ (30.04. B K COURT at
6 2024 024 19162/ SWAIN NO. 1 Order Dtd. 2024-04-25 BRANC |~
2023 H-1
4)
B WP (C) - |SAROJ wrIT | '°¢
7 [225507130-94-2 h10385/ kv, FOURT lorder ptd. 2024-04-29  [BRANC 2T
2024  |PARIDA : H-8
39)
B RO MISC. |(Se
39651/ (30.04. COURT APPEA |at
8 15024 024 335/20 P.JENA NGO, 7 Order Dtd. 2024-04-25 [ No-
SEC. |5)
., [39652/[30.04.2 [wp(C)- [ABHISHE COURT o WRIT |(Se
? 2024|024 10281/ |K PANDA no. 1 Order Drd. 2024-04-2%  lppanc lat
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19

20

21

2024 H-7 No-
5)
(Se
WP (C) - WRIT
39653/ (30.04.2 ABHISHE COURT at
5024 024 10340/ K DPANDA C. NO. 1 Order Dtd. 2024-04-29 BRANC No-
2024 H-8
39)
WPC (OA on (Se
39654/ (30.04.2 [C) - P.K.JEN COURT o at
2024 024 3134/2 A C. NO. 1 Order Dtd. 2024-04-25 ﬁranc No-
017 1)
(Se
WP (C) - WRIT
39655/ (30.04.2 ABHISHE COURT at
2024 024 10342/ K PANDA C. NO. 1 Order Dtd. 2024-04-29 BRANC No-
2024 H-8
39)
(Se
WP (C) - WRIT
39656/ |30.04.2 ABHISHE COURT at
2024 024 10343/ K DANDR C. NO. 1 Order Dtd. 2024-04-29 BRANC No-
2024 H-8
39)
(Se
WP (C) - WRIT
39657/ /30.04.2 ABHISHE COURT at
2024 024 10346/ X PANDA C. NO. 1 Order Dtd. 2024-04-29 BRANC No-
2024 H-8
39)
WPC (OA o (Se
39658/ (30.04.2 [C) - P.K.JEN COURT o at
2024 024 3133/2 a C. NO. 1 Order Dtd. 2024-04-25 ﬁranc No-
017 1)
(Se
WP (C) - WRIT
39659/ /30.04.2 ABHISHE COURT at
2024 024 10350/ X DANDA C. NG, 1 Order Dtd. 2024-04-29 BRANC No-
2024 H-8
39)
(Se
WP (C) - WRIT
39660/ /30.04.2 ABHISHE COURT at
2024 024 10351/ X PANDA C. NO. 1 Order Dtd. 2024-04-29 BRANC No-
2024 H-8
39)
WPC (OA on (Se
39661/ |30.04.2 |C) - P.K.JEN COURT Caal at
2024 024 3057/2 A C. NO. 1 Order Dtd. 2024-04-25 ﬁranc No-
017 1)
(Se
WP (C) - WRIT
39662/ 130.04.2 ABHISHE COURT at
2024 024 10371/ K PANDA C. NO. 1 Order Dtd. 2024-04-29 BRANC No-
2024 H-8
39)
(Se
BLAPL-
39663/ /30.04.2 A COURT BAIL- |at
2024 024 3713/2 KATASH C. N— Order Dtd. 2024-04-25 1 No-
024
4)
(Se
WP (C) - WRIT
39664/ 130.04.2 ABHISHE COURT at
2024 024 10374/ K PANDA C. NO. 1 Order Dtd. 2024-04-29 BRANC No-
2024 H-8
39)
22[39665/[30.04.2 [wp(C)- [RANJIT [C.O. [COURT |order Dtd. 2024-04-29 [WRIT |(Se
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34

2024 (024 10231/ |saMAL NO. 1 BRANC |at
2024 -7 |No-
5)
(Se
CONTC-
39666/ |30.04. COURT at
ooa . lo24 3058/2 |S. SAHU o |order Dtd. 2024-04-29 .
024
5)
(Se
BLAPL-
39667/ 130.04. s COURT at
2024 024 1886/2 HUSSTAN NO. 1 Order Dtd. 2024-04-25 No-
024
5)
(Se
WP (C) - WRIT
39668/130.04.2 11000 R saMAL COURT |§ der Dtd. 2024-04-29 |BRANC |2C
2024 (024 NO. 1 No-
2024 H-7
5)
(Se
WP (C) - WRIT
39669/ (30.04. RANJTIT COURT at
5024 024 10236/ SAMAL NO. 1 Order Dtd. 2024-04-29 BRANC No-
2024 H-7
5)
(Se
WP (C) - WRIT
39670/ |30.04. RANJTIT COURT at
Sooa . lo2a 10241/ |00 NG, 1 lOrder Dtd. 2024-04-29  |BRANC |~
2024 H-7
5)
MISC. |(se
MACA-
39671/ |30.04. COURT APPEA |at
004|524 5127/2 N. ROUT NG ] |order ptd. 2022-07-14 | -
SEC. |6)
(Se
WP (C) - WRIT
39672/ (30.04. RANJTT COURT at
Sooa . lo2a 10243/ |0 N0 1 |order ptd. 2024-04-29  |BRANC -
2024 H-7
5)
(Se
WP (C) - WRIT
39673/130.04.2 |} )5, |S-K.SAH COURT | der Dtd. 2024-04-29  |BRANC |[2*
2024 |024 00 NO. 1 No-
2024 H-7
5)
(Se
WP (C) - WRIT
39674/ |30.04. SUMANTA COURT at
Sooa " lo2a 19649/ |20 N0 1 |order ptd. 2024-04-25 |BRANC -
2022 H-4
38)
WP (C) - |AUROBIN wrIT | o€
S002/139:9%4+2 110301/ b FOURT lorder pra. 2024-04-29  |BRaNC 27
2024  |SAHOO : H-8
39)
(Se
WP (C) - WRIT
39676/ |30.04. SK COURT at
Sooa oz 10235/ |2 NG |order Dtd. 2024-04-29  [BRANC |T°
2024 H-7
5)
CRLMC- COURT crimr | (€
SO0TT130:0%-2 Isag6/2|3: NO. |order Dtd. 2024-05-15 NAL |2°
023 11 MISC

1)
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47

39678/ [30.04.2 ")~ . COURT WRIT ;ie
2004 loaa 10325/ | Lomen NO.  lorder Dtd. 2024-04-29 |BRANC [T~
2024 11 H-8
Y 39)
MISC. |(Se
MACA- B. N.
39679/130.04.2 [o50 /50 |saMANTA COURT | Ger Dtd. 2022-07-14 AFFPEA |at
2024|024 i - NO. 1 L No-
SEC. |4)
ABLAPL (Se
COURT
39680/ 130.04.2 |- s at
2024|024 1397/2 |MISHRA o |order Drd. 2024704726 No-
024 4)
WP (C) - COURT WRIT | o€
39681/130.04.2 |, 155 / |[TAPAN NO. |Order Dtd. 2024-04-29 |BRANC |>©
2024 024 SWAIN No-
2024 11 H-8
39)
WP (C) = |AUROBIN COURT WRIT (Se
23522/ 32404' 10384/ |DA NO. |Order Dtd. 2024-04-29  |BRANC ;t_
2024 |SAHOO 11 H-8 ©
39)
(Se
CONTC- COURT
39683/ (30.04. s. at
Soa . 1o 2786/2 |22 00 NO.  |Order Dtd. 2024-04-29 e
024 11
39)
(Se
WP (C) — WRIT
39684/ 30.04. s. COURT at
>024 " |24 6858/2 |~ o |order pta. 2024-03-21  [BRANC |°F
024 H-2
7)
39685/ [30.04 S COURT ;ie
204 |o2a 455,20 |5 BARIK T?. Order Dtd. 2024-04-26 e
24 7)
(Se
WA- COURT WRIT
39686/130.04.2 |, 0, H K NO. |Order Dtd. 2024-04-26 |APPEA |2C
2024|024 DASH No-
023 11 L
7)
(Se
WP (C) - COURT WRIT
39687/130.04.2 |, 15 og, |SK NO. |Order Dtd. 2024-04-29 |[BRANC |>C
2024 (024 SAHOO No-
2024 11 H? oS
39688/ [30.04 EnaE COURT ;ie
2024 |0z L0920 A SAHOO T?. Order Dtd. 2024-04-26 e
24 5)
(Se
CONTC- COURT
39689/ |30.04. s. at
024 |52 2785/2 |22 0o NO. |Order Dtd. 2024-04-29 e
024 11
5)
WA- ASHUTOS COURT WRIT (Se
;ggzo/ 82404' 1912/2 |H NO. Order Dtd. 2024-04-26 APPEA |at
023 MOHANTY 11 L No-




|| | 2)
(Se
WP (C) - WRIT
39691/ (30.04. D.K. COURT at
483 00a looa 41640/ | 2~ C.0. |5 ) [order Dtd. 2024-03-13  [BRANC -
2021 H-5
23)
39692/ (30.04 S COURT ;ie
49 2024 024 952/20 K DANG C. Ifi) Order Dtd. 2024-04-26 No
24 23)
[ WRIT
WP (C) - CHIEE ERANC ;ie
50(39093/30.04.2 30045, P K c.o. 99T lorder Dtd. 2024-06-21 | (DIVI |No-
2024 |024 MOHANTY CE'S
2023 COURT STON 115
BENCH |)
-2)
[ CHIEF (Se
CONTC-
39694/ (30.04. s. JUSTIT CONTE |at
51 5024 024 8220/2 SAHOO C. CE'S Order Dtd. 2024-04-29 MPT No—
COURT 4)
__' CHIEF (Se
WP (C) - WRIT
52(39695/130.04.2 1, 0,075 lkk nata |c.o. |PUSTT order ptd. 2024-04-20  |BRANC |2
2024 |024 0o CE'S 0oa  |No-
COURT 37)
[ CHIEF (se
WP (C) - AUROBIN WRIT
53(39696/130.04.2 1) 5305, [pa c.o. 99STL lorder Dtd. 2024-04-29  |BRANC 2T
2024 |024 s09a  |sagoo CE'S aog  |No-
COURT 39)
__' CHIEF (Se
WP (C) - WRIT
39697/ (30.04. D.K. JUSTT at
54 0oa ' |02 335?6/ NIk C.0. |oprg |Order Dtd. 2024-03-13 E%?NC .
COURT 23)
N ARLAPL (se
COURT
39698/ (30.04.2 |- BAIL- |at
55 D00 024 323720 |PK PAL  C. Tg. Order Dtd. 2024-04-26 | e
24 11)
[ (Se
CONTC- COURT
39699/ (30.04. s. at
56 5000 024 2792/2 | o |c.0. NO.  lOrder Dtd. 2024-04-29 .
024 11
11)
- WP (C) - COURT wrIT | o€
57(39700/130.04.2 1, j505 ) [BIKRAM | ) |00 |order Dtd. 2024-04-29  |[BRANC |2
2024 |024 SAMAL No-
2024 11 H-8
39)
[ (Se
CONTC- COURT
39702/ |30.04. s. at
58 5004|024 2789/2 |3 o |c.0. NO.  lOrder Dtd. 2024-04-29 e
024 11
39)
[ WP (C) - COURT WRIT |(Se
59 23223/ 82404' 15382/ éAHoo C. NO. Order Dtd. 2024-04-25 BRANC |at
2022 11 H-3  |No-




|| | 33)
WP (C) - |AUROBIN COURT wriT |(5€
60 23224/ 20047 L0395/ pa NO. lorder Dtd. 2024-04-29  [BRANC 2"
2024  |SAHOO 11 H-8
39)
__' (Se
WP (C) - COURT WRIT
61 [32705/130.04.2 11 1505/ | SETHT NO. |Order Dtd. 2024-04-29 |BRANC |2°
2024 (024 No-
2024 11 H-5
32)
[ (Se
CONTC- COURT
39706/ |30.04. S. CONTE |at
62 S0ma " lo2a 2788/2 37 NO.  |order Dtd. 2024-04-29 |-o F |2F
024 11
2)
N ABLAPL (se
COURT
39707/ |30.04.2 |- SK BATL- |at
63 S00a " lo2a 163/20 [BARTK NO. |order Dtd. 2024-04-26 | e
11
24 6)
[ (Se
WP (C) - WRIT
39710/ |30.04. MANGUL COURT at
645 00a " |02 9877/2 | irw o, ] lorder Dtd. 2024-04-29  |BRANC [T°
024 H-3
28)
B CRLMC- COURT crimT | (€
65 ;g;il/ 82404’ 1447/2 ﬁégANTY NO. |Order Dtd. 2024-07-31 |NAL Et_
020 23 MISC 5?
- WP (C) - |AUROBIN COURT wriT | (°€
66 23;22/ 82404' 10392/ DA NO.  |order Dtd. 2024-04-29  [BRANC [2°
2024  |SAHOO 23 H-8
39)
[ (Se
CONTC- COURT
39713/ |30.04. s. at
67 Sona " lo2a 2787/2 g1 0o NO. |Order Dtd. 2024-04-29 e
024 23
39)
- CRLMC- COURT crimr | (5€
68 23224/ 82404' 1010/2 ﬁéHANTY NO. |order Dtd. 2024-04-09  |NAL EE_
024 15 MISC |
B WP (C) - COURT wriT | (5€
69 [39715/30.04.2 |g0) ¢/, [D-BISHA NO. |Order Dtd. 2024-04-29 |BRANC |2*
2024 (024 No-
024 15 H-3
28)
[ (Se
CONTC- COURT
39716/ |30.04. s. at
70000 |52 2914/2 |31 NO. |Order Dtd. 2024-04-29 e
024 15
28)
__' (Se
CONTC- COURT
39717/ 130.04. S. CONTE |at
1 0sa " |02 2784/2 |31 NO.  |order Dtd. 2024-04-29 | % o
024 15
4)
_.[39719/30.04.2 [conTC- [s. COURT o (Se
7215024 024 2912/2 |SAHOO No. |Order Dtd. 2024-04-29 at
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84

024 15 No-
4)
WP (C) - COURT wriT | (°€
39720/ 130.04.2 |gga0 /5 D-BISWA |.  ln6 |order Dtd. 2024-04-29  |BRANC 2T
2024 (024 L No-
024 15 H-3
28)
(Se
CONTC- COURT
39721/ |30.04. s. at
5024 |o2a 2793/2 |35 0 [C.0. NO.  |Order Dtd. 2024-04-29 e
024 15
28)
(Se
CONTC- COURT
39722/ |30.04. s. at
5024 024 2909/2 SAHOO C. NO. Order Dtd. 2024-04-29 No-
024 15
28)
(Se
CONTC- COURT
39724/ |30.04. s. at
5024 lo2a 2794/2 |35 o [C.0. NO.  |Order Dtd. 2024-04-29 e
024 15
28)
(Se
CONTC- COURT
39725/ |30.04. s. at
r0ra . o2 2007/2 |- o0 |c.0. NO.  |order Dtd. 2024-04-29 e
024 15
28)
WP (C) - COURT wriT | (5€
39726/ 130.04.2 |g) 55 /5 M-K.RAT |0 (o lng . lorder Dtd. 2024-04-29  |BRaNC 2T
2024 024 H No-
024 15 H-8
42)
(Se
CONTC- COURT
39727/ |30.04. s. at
r0ra " |02 2783/2 |31 o [C.0. NO.  |Order Dtd. 2024-04-29 e
024 15
42)
(Se
CONTC- COURT
39728/ |30.04. s. at
024 lo2a 2004/2 |- o |c.0. [NO.  |order Dtd. 2024-04-29 e
024 15
42)
(Se
BLAPL- COURT
39729/ |30.04. J BAIL- |at
5024 lo2a 3724/2 |5, oo |C.O. [NO.  |Order Dtd. 2024-04-25 | e
024 15
9)
(Se
CONTC-
39730/ |30.04. R.C. COURT at
5021 looa 3208/2 | ore - |c.0. | 207 lorder Dtd. 9999-12-31 e
024
9)
(Se
WP (C) - WRIT
39732/ 130.04.2 lg0c6/5 m.natk  |c.0. COURT lorder Dtd. 2024-04-29  |Branc 2T
2024 (024 NO. 1 No-
024 H-3
28)
(Se
CONTC-
39733/ (30.04. s. COURT at
5021 lo2a 2916/2 |35 o [C.0. |77 |order Dtd. 2024-04-29 e
024
28)
185(39734/[30.04.2 [BLAPL- [S PANDA [C.O. [COURT [order Dtd. 2024-04-25 [(se
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94

95

96

97

2024 |024 3719/2 NO. 1 at
024 No-
28)
(Se
CONTC-
39735/ 130.04. B. COURT at
5021 524 3114/2 | gnno o, ] lorder Dtd. 2024-04-26 e
024
28)
CRLMC- COURT crimI |(5€
20736/130:04-2 l1409/2 |2 K- NO. lorder Dtd. 2024-04-26 NAL |2°
022 11 MIsC |7
(Se
CONTC- COURT
39737/ |30.04. s. at
5021 |24 2918/2 |31 NO. |Order Dtd. 2024-04-29 e
024 11
3)
(Se
WP (C) - COURT WRIT
39738/130.04.2 11 1587/ [0 swaTN NO.  |Order Dtd. 2024-04-29 |BRANC |20
2024 024 No-
2024 11 H-5
32)
CRLMC- COURT crimr | (5€
23229/ 20047 [2s/a [Fo R NO. |Order Dtd. 2024-04-26 |NAL |27
024 11 MIsC |3
(Se
CONTC- COURT
39740/ |30.04. s. at
5024 |o2a 2920/2 |31 NO.  |Order Dtd. 2024-04-29 e
024 11
7)
CRLMC- COURT crimr |(5€
23;21/ 82404' 1037/2 éAHoo NO. |Oorder Dtd. 2024-04-29 |NAL EE_
024 11 MISC |
SANJTIB (Se
39742/ 130.04.2 |SRMC kuvar COURT CRIMI | ¢
1082/2 NO. Order Dtd. 2024-04-29 NAL
2024 (024 BHANJAD No-
024 11 MISC
EO 6)
(Se
WP (C) - COURT WRIT
28223/ 82404' 10209/ |S.DAS NO. |order Dtd. 2024-04-29 |BRANC ;2_
2024 11 H-7
5)
(Se
CONTC- COURT
39744/ |30.04. s. at
5024 524 3059/2 (21 NO. |Oorder Dtd. 2024-04-29 e
024 11
5)
(Se
BLAPL- COURT
39745/130.04.2 [3905/5 |5r Das NO. |Oorder Dtd. 2024-04-25 at
2024 (024 No-
024 11
5)
CRLMC- COURT crimr | (€
20186/ 130:0%:2 109072 |2- K- NO. |order Dtd. 2024-04-29 NAL |2°
024 11 MTSC

6)




(Se

CONTC- COURT
39747/ (30.04. 5. at
004 |o2a 2921/2 31 NO. |order Dtd. 2024-04-29 e
024 11
6)
WP (C) - COURT wrrT |'5€
39748/ 130.04.2 g3, /5 |D-BISWA NO. |Order Dtd. 2024-04-29 |BRANC |2©
2024|024 L No-
024 11 H-3
28)
39749/ |30 04,2 |CRLMC= ggBHRAN COURT CRIMI ;ie
Y52 11090/2 NO. |order Dtd. 2024-04-29  |NAL
2024|024 024 | [BHUSAN 0 wroc  [No-
MOHANTY 6)
(Se
CONTC- COURT
39750/ |30.04. 5. at
022 lo2a 2923/2 37 NO. |Order Dtd. 2024-04-29 e
024 11
6)
BLAPL- BN COURT (5e
39751/1130.04.2 13551 /> MOHAPAT NO. |Order Dtd. 2024-04-25 |>0tB™ @t
2024|024 1 No-
024  [RA 11
4)
CRLMC- COURT crimr |(5€
23223/ >0, 04 % [ss/a [ NO. |Order Dtd. 2024-05-16 |NAL |3°
024 15 MISC |3
(Se
CONTC- COURT
39754/ (30.04. 5. at
S02n " |02 3057/2 |02 NO. |order Dtd. 2024-04-29 e
024 15
7)
CRLMC- COURT crimr |(5€
33225/ 82404' 1265/2 ngAL NO. |order Dtd. 2024-04-29  |NAL ;t_
024 15 MISC 5?
CRLMC- COURT crimr |(5€
23226/ EYRRR ETPL NO. |Order Dtd. 2024-02-29 |NAL |°°
24 15 MISC 7?
CRLMC- [TUKUNA COURT crimr |(5€
23228/ 82404' 722/20 [KUMAR NO. |Order Dtd. 2024-05-16 |NAL |°°
24 MISHRA 15 MISC 3?
WP (C) - COURT wrrT | ‘S©
39759/130.04.2 |) ggg7, K- P.BEH NO. |Order Dtd. 2024-04-25 |BRANC o
2024|024 ERA No-
2022 15 H-8
42)
(Se
CRILMC- COURT
39760/ (30.04. APARESH at
024 |02 996/20 [0 = NO. |Order Dtd. 2024-07-25 e
24 15
42)
BLAPL- (se
39761/ (30.04. RK COURT BAIL-
2024 024 3221/2 ROUTRAY No. 3 Order Dtd. 2024-04-29 1 ;z_




[ 2)
CRLMC- COURT crimI |‘5€
. 23223/ 25047 [s06a/2 DTt F NO. lorder Dtd. 2024-07-30 NAL |2°
023 15 MISC |,
N WP (C) - COURT wrrT |'5©
1139764/130.04.2 |) ggg7, [K.C.SWA NO. |Order Dtd. 2024-04-25 |BRANC o
2 12024 024 N No-
2022 15 H-8
42)
[ (Se
CRLMC- |A. COURT
11139766/ 130.04.2 |30, /5> lparTJos NO. |Order Dtd. 2024-08-06 at
3 2024 (024 No-
023 HT 10
42)
- CRLMC- COURT crimr | (5€
SE[27e7/130-04-2 I5029/2 |DTULTE NO. |Order Dtd. 2024-04-29 |NAL |37
023 10 MISC )
[ (Se
CRLMC- COURT
11(39769/ (30.04. s. at
5 >o2a . looa 927/20 | S5m0 NO. |order Dtd. 2024-07-31 -
24 15
2)
[ (Se
CRLMC- COURT
11(39771/ (30.04. s. at
s boza  lo2a 926/20 | 0 NO. |Order Dtd. 2024-07-31 e
24 15
2)
- CRLMC- COURT crimr | (5€
%1 23;22/ 32404' 4289/2 iA?éA NO. |Oorder Dtd. 2024-04-29 |NAL ;E_
022 15 MISC )
B WP (C) - COURT wriT | (5€
11(39773/ (30.04. D. at
s o2a”’ lo2a 9865/2 | 1 nn NO.  |order Dtd. 2024-09-03  [BRANC |°
024 23 H-3
28)
- MISC. |(Se
FAO- COURT
11(39774/ (30.04. S.R. APPEA |at
9 |2024 024 ;gO/ZO OJHA I;(; Order Dtd. 2024-04-26 I No-
SEC. |5)
[ (Se
BLAPI— COURT
12139776/ |30.04. RK BAIL- |at
o boza . |52 1795/2 |7 o NO.  lOrder Dtd. 2024-04-26 | .
024 23
12)
N WP (C) - COURT wrIT | o€
12(39777/ |30.04. D K at
L Boza” lo2a 16495/ | " ony NO.  lorder Dtd. 2024-04-26  [BRANC |*°
2023 23 H-2 o)
N WP (C) - |GOPAL COURT wriT | (5€
;2 23228/ 82404' 9688/2 |PRASAD NO. |order Dtd. 2024-07-01 |BRANC ;t_
024 JENA 23 H-1 1?
12(39779/ (30.04.2 [wp (C) - |[RALARAM COURT o WRIT |(Se
3 2024 024 10182/ |STNGH No. [0rder Dtd. 2024-04-26  |.pnnc ot




[ 2024 23 H-6  |No-
36)
12139780/ |30.04.2 "B~ 15 5 COURT WRIT ;ie
s bosa  loza 9688/2 | - ° . [C.0. NO. |Order Dtd. 2024-07-01 |BRANC |°°_
024 23 Ho1 o[
12139781/ 130.04.2 "B~y COURT WRIT ;ie
©T T 19834/2 C. NO. Order Dtd. 2024-04-26 BRANC
5 2024 024 RATH No-
024 23 H-3
28)
[ MISC. |(se
MACA- COURT
121(39782/ |30.04.2 S.K. APPEA |at
< boza  lo2a 3529/2 oniooIC- gg. Order Dtd. 2024-04-26 |/ e
SEC. |4)
[ MISC. |(Se
MACA- COURT
12139783/ 130.04.2 R.P APPEA at
- bosa . loza 3229/2 iacar  C- gg. Order Dtd. 2024-04-26 | e
SEC. |4)
12139784/ 30.04.2 'O~y r COURT WRIT ;ie
s bosa |52 9818/2 |~ . (C.O. NO. |order Dtd. 2024-04-26 [BRANC |°°
024 23 H-3
28)
1239786/ [30.04.2 "2(C)~ g COURT WRIT ;ie
V22 143132/ B C.0. [NO. |order Dtd. 2024-04-26 |BRANC
9 12024 024 BARAL No-
2023 23 H-4
38)
13139787/ |30.04.2 [W2{C) ~ 15 COURT WRIT ;ie
o boza  loza 9703/2 |\ o ny [C.O. NO.  |Order Dtd. 2024-04-26 |BRANC |°°_
024 23 H-2
34)
13139789/ 30.04.2 ["E{C) ~ 15 ¢ COURT WRIT ;ie
V2.2 18905 0 [21 0 C.0. |NO. |order Dtd. 9999-12-31 |BRANC
1 2024 |024 STNGH No-
024 23 H-1
31)
N WP (C) - |BRAJAKI COURT wrIT | o€
- 23220/ 82404'2 8931/2 |SHORE  [C.0. NO.  [order Dtd. 2024-04-26 |BRANC [°°
024 STNGH 23 H-1
31)
R WP (C) - |BRAJAKI COURT WRIT (Se
:153 23;22/ 824’104'2 8929/2 |SHORE ~ [C.0. [NO.  |Order Dtd. 2024-04-26  |BRANC ;t_
024 STNGH 23 H-1 ©
31)
- WP (C) - COURT wRIT | o€
13139793/ 130.04.2 |, 05075 |R .R.DAS |C.0. INO. |Order Dtd. 2024-09-02 |BRANC |20
4 2024 024 No-
024 23 H-1
3)
N WP (C) - COURT WwRIT | o€
13139794/ |30.04.2 P.K. at
5 2024 024 6074/2 | tepra GO+ [NO. Order Dtd. 2024-03-22  |BRANC |~
024 23 BT S
113[39795/[30.04.2 [wp(C) - [T.K. [c.0. [COURT [order Dtd. 2024-02-08 |[WRIT |(Se




12024

024 2297/2 [MISHRA NO. BRANC |at
024 23 H-6  No-
16)
WP (C)- |H.S COURT wriT | (°€
39796/ 130.04.2 1) 1590/ [paTKARA NO. |(Order Dtd. 2024-06-24 |BRANC |°°
2024 024 No-
2024 |y 16 H-3
12)
WP (C) - |G COURT wrrr | (5€
39797/130.04.2 1555075 | saysHIN NO. |Order Dtd. 2024-04-29 |BRANC |2*
2024 (024 No-
024 G 16 H-5
22)
ABLAPL |cp INTBA COURT (Se
39798/ |30.04.2 |- BAIL- |at
So2a o2 5040,2 |SH NO. 2 lorder Dtd. 5000-01-01 | e
023 MOHANTY OLD e
WP (C) - COURT wrIT | \5©
39799/ 130.04.2 |g335 /5 [3-K- NO. 2 |Order Dtd. 2024-04-29 [BRANC |>°
2024 |024 SAHOO No-
024 OLD H-5
22)
(Se
cMP- COURT WRIT
39800/130.04.2 [, 5345 |P-K. NO. 2 |Order Dtd. 2024-04-25 |BRANC |-
2024 (024 SWATN No-
018 OLD H-5
47)
(Se
cMP- COURT WRIT
39801/ |30.04. A. at
2024 024 16/202 MOHANTY NO. Order Dtd. 2024-06-24 BRANC No—
3 20 H-5
21)
MISC. |(Se
FAO- COURT
39802/ |30.04. K. APPFA lat
ooa . lo2a 230/20 MOHANTY 28. Order Dtd. 2024-04-23 | e
SEC. |5)
MISC. |(Se
FAO- COURT
39803/ (30.04. A. APPEA lat
5024 |ooa 380/20 MOHANTY 28. Order Dtd. 2024-04-23 | -
SEC. |5)
BLAPL- |DEBASHR COURT (Se
;g§26/ 82404' 3311/2 [EE NO. |Order Dtd. 2024-04-15 EAIL_ ;2_
024 PARTIDA 20 5
WP (C) - |S.K COURT wrIT | o€
23224/ 82404' 12125/ MEHERUL NO. |Order Dtd. 2023-03-31 |BRANC ;E_
2022 1A 20 H-4
27)
ABLAPL (Se
COURT
39818/ (30.04.2 |- s at
2024 024 1397/2 |MISHRA T?' Order Dtd. 2024-04-26 No-
024 27)
WP (C) - COURT wrIT | o€
S50/ 130:04-2 o701 [TAEAY NO. lorder Dtd. 2024-04-26 [BRANC |°
2022 11 H-5

21)




TRP (C) (Se
COURT
1439820/ (30.04.2 |- H.K. M.J.C |at
9 12024 |024 35/202 Monanta |C-O- [NO.  |Order Dtd. 2024-05-13 No-
11
4 6)
N WP (C) - COURT wriT | (°€
15(39821/ (30.04.2 BISWAJT at
0 2024 o024 8332/2 | ganoo [C+0- [NO. Order Dtd. 2024-04-24  [BRANC |~
024 11 H-3
28)
- BLAPL- COURT (Se
15|39822/ 30.04.2 BALARAM BAIL- |at
U boss lo2a 10971/ (7% |c.0. NO.  Order Dtd. 2024-04-26 | e
2023 11
3)
- BLAPL- COURT (Se
15/39823/ (30.04.2 H.K. BATIL- |at
5 12008 lona 10219/ |2~ ° [C.0. [NO.  |Order Dtd. 2024-04-26 | e
2023 11
6)
N WP (C) - COURT WwRIT | o€
15(39824/ (30.04.2 M R at
s 2004 . 524 8944/2 |/ Lo [C.O. NO.  |Order Dtd. 2024-04-26 |BRANC "
024 11 H-1
31)
- BLAPIL- COURT (Se
15/39825/ (30.04.2 H.K. BATIL- |at
2 oos . lo2a 10220/ |3+ -° [C.0. [NO.  |Order Dtd. 2024-04-26 | e
2023 11
6)
- BLAPL- COURT (Se
15(39826/ (30.04.2 H.K. BATIL- |at
s oo . loza 10224/ | -0 |C.0. NO.  Order Dtd. 2024-04-26 | e
2023 11
6)
__' (Se
BLAPL- COURT
15/39827/ (30.04.2 J. BATL- |at
s bosa  loza 12340/ o~ [C.O. NO.  jorder Dtd. 2024-04-23 | .
2023 11
2)
N M/S
SANTOSH (Se
BLAPL- COURT
15/39828/ (30.04.2 KUMAR BATL- |at
2 5ena . o2 ;§§§0/ ouaNTy |C* $§. Order Dtd. 2024-04-23 |/ e
, MK 2)
PARTDA
N BLAPL- COURT (Se
15/39829/ (30.04.2 S.K. BATL- |at
s oos . lo2a 13975/ |00~y [C-O+ NO.  Order Dtd. 2024-04-23 | e
2023 11
10)
[ (Se
BLAPL- COURT
15/39830/ |30.04.2 J. BAIL- |at
o bosa  loza 13975/ |0~ .oy [C-O. [NO.  jorder Dtd. 2024-04-23 | .
2023 11
10)
[ TRP (C) (se
COURT
16/39831/(30.04.2 |- T.K. M.J.C |at
o bosa  lo2a 28/202 Misura |C-O- NO.  |order Dtd. 2024-05-16 e
11
4 6)
116[39832/[30.04.2 |[TRP (C) [LAMBODO [C.O. [COURT |order Dtd. 2024-05-16 |M.J.C |(Se




12024

024 - R NO. at
90/202 |ACHART 11 No-
4 6)
TRP (C) (Se
COURT
39833/ 130.04.2 |- R.K. M.J.C |at
2024 024 98/202 |BARIK NO. Order Dtd. 2024-05-17 No
11
4 0)
WP (C) - COURT wriT | (5€
39834/ |30.04. P.K.DAS Judgement Dtd. 2024-04- at
yona . |52 18032/ |- NO. s BRANC |2
2018 11 H-8
43)
WP (C) - |AJAY COURT wriT | (°€
23225/ 82404' 5054/2 [KUMAR NO. 2 |Order Dtd. 9999-12-31  |BRANC ;t_
023 SAMAL OLD H-6 ©
24)
WP (C) - |SURESH wriT | (5€
33226/ 82404’ 9799/2 |CHANDRA ESURE Order Dtd. 2024-06-20  |BRANC ;t_
024 DASH . H-2 ©
34)
(Se
WP (C) - WRIT
39837/ 130.04. L. COURT at
Sona |52 8702/2 [/ s N, ¢ [order Dtd. 2024-04-25 |BRANC |-°_
017 H-8
29)
(Se
WP (C) - WRIT
39838/ |30.04. P.K. COURT at
ona . |52 8702/2 | "o No. ¢ lorder Dtd. 2024-04-25  |BRANC |-
017 H-8
29)
(Se
WP (C) - WRIT
39839/ |30.04. S K COURT at
ona . |52a 9337/2 |7 N, ¢ [order Dtd. 2024-04-29  |BRANC |-°_
024 H-5
22)
(Se
WP (C) - WRIT
39840/ |30.04. S.K. COURT at
2024 024 24649/ BISWAL NO. € Order Dtd. 2024-04-23 BRANC No-
2023 H-1
2)
(Se
WP (C) - WRIT
39841/ |30.04. S.K. COURT at
004 lo2a 24649/ |25 0 N, ¢ [order Dtd. 2024-04-23  |BRANC |-°_
2023 H-1
2)
(Se
WP (C) - WRIT
39842/ |30.04. A K COURT at
5024 024 6551/2 |\ cura NO. ¢ (Order Dtd. 2024-04-24  |BRANC |~
012 H-6
35)
CRLMC- COURT crimr | (€
39844/ |30.04. P.K. at
628/20 NO. |Order Dtd. 2024-07-04 |NAL
2024 024 s MOHANTY 03 rsc i?_
RVWPET (Se
39845/130.04.2 |- SgggABH COURT |5 der Dtd. 2024-04-18 Eézié at
2024 024 36/202 NO. 6 : No-
. DAS IoN |




(Se

CRLMC- CRIMI
39847/ 30.04. A. COURT at
ooa  lo2a 1207/2 [0 oy No. g lOrder Dtd. 2024-04-29 NAL |-
022 MISC ||
(Se
WP (C) - WRIT
39848/ (30.04. M R COURT at
Sooa . lo2a 32198/ | o o ¢ |order Dtd. 2024-04-23  [BRANC [T
2023 H-3
13)
(Se
WP (C) - WRIT
39850/ |30.04. M R COURT at
ooa  lo2a 32198/ oo o, g Order Dtd. 2024-04-23  |BRANC |°°
2023 H-3
13)
(Se
CRLMC- COURT
39851/ (30.04. R. at
ooa  lo2a 4673/2 | 0 NO. |Order Dtd. 2024-03-07 e
023 15
13)
WP (C) - COURT wrIT | ‘5©
39852/130.04.2 135198, € © NO. |Order Dtd. 2024-04-23 |BRANC o
2024 (024 BARIK No-
2023 15 H-3
13)
CRLMC- COURT crimI | ‘5@
23223/ 0t o2 PR NO. |Order Dtd. 2024-04-29 |NAL |37
024 15 MISC )
CRLMC- COURT crimr |‘5€
39854/ (30.04. J. at
1399/2 NO. Order Dtd. 2024-04-29 NAL
2024|024 0os | [PARDHAN L5 Miec T?
_ (Se
39855/ [30.04.2 [SENE e k. COURT CR lat
2024|024 e MOHANTY NO. 8 mrsc  [No-
6)
CRLMC- |[BISWARA crimr |‘5€
23226/ 82404' 1189/2 [NJAN ;gURg Order Dtd. 2024-04-29  |NAL ;t_
024  |DALAI ‘ MISC 7?
(Se
CRLMC- CRIMI
39857/ (30.04. A. COURT at
Soon oz 1124/2 | s No. g |order Dtd. 2024-04-29 [NAL 2"
024 MISC |,
(Se
CRLMC- CRIMI
39858/ (30.04. H.K. COURT at
ooa . lo2a 1091/2 |- N0 g |Order Dtd. 2024-04-29  NAL %0
024 MIsC |l
WRIT
BRANC |(Se
WP (C) - H at
;3229/ 82404' 10174/ EAEI ;gURg Order Dtd. 2024-04-29 | (DIVI |No-
2024 : STON 111
BENCH |)

-2)




WRIT

BRANC | (Se
WP (C) - COURT H at
;8220/ (3)22104' 10132/ D}?IOEANTY NO. 3 |Order Dtd. 2024-04-29 (DIVI |[No-
2024 OLD STON [111
BENCH |)
-2)
(Se
WP (C) - COURT WRIT
;ggil/ 32404' 10118/ |A DAS NO. 3 |Order Dtd. 2024-04-29  |BRANC ;E_
2024 OLD H-6
36)
(Se
CONTC- |SK COURT
39862/130.04.2 |11 /20 |MEHERUL NO. 3 Order Dtd. 2024-04-26 at
2024 024 No-
24 LA OLD
36)
(Se
CONTC- |SK COURT
39863/130.04.2 161020 MEHERUL NO. 3 |Order Dtd. 2024-04-26 2t
2024 024 No-
24 LA OLD
36)
WP (C) - COURT wriT | (5€
23224/ 55,04 % [Loooe/ (BT ERRM NO. 3 (Order Dtd. 2024-04-29 |BRANC °
2024 OLD H-5
32)
WP (C) - COURT wriT | (°€
39865/130.04.2 |g4qg /5 [KSHITIS NO. 3 |Order Dtd. 2024-04-29 |BRANC |2°
2024 (024 H No-
024 OLD H-4
19)
WP (C) - COURT wriT | (5€
23226/ 82404' 10203/ EAEU NO. 2 |Order Dtd. 2024-04-29  |BRANC ;t_
2024 OLD H-7 5?
WP (C) - |SURENDR COURT wrIT | o€
39867/ |30.04. at
004 lo2a 8514/2 |A KUMAR NO. 2 |order Dtd. 2024-04-29 [BRANC |-
024 GARTTA OLD H-5 [0
WP (C) - COURT wriT | (5€
23228/ 32404' 10524/ giﬁiiM NO. 2 [Order Dtd. 2024-04-29  |BRANC ;t_
2024 OLD H-3 ©
12)
WP (C) - [MTHIR COURT wrIT |'°€
23229/ 82404' 10396/ [KUMAR NO. 2 |Order Dtd. 2024-04-29  |BRANC ;2_
2024 |DASH OLD H-8
39)
WP (C) - |[KAMALAK COURT WwrIT | o€
23220/ 82404' 10186/ [ANTA NO. 2 |Order Dtd. 2024-04-29  |[BRANC ;t_
2024 |NATH OLD H-6 ©
36)
WP (C) - COURT wRIT | o€
SOSTL/130:0%-2 110085, | TATAY NO. 2 (Order Dtd. 2024-04-29 |BRANC |°°
2024 OLD H-5

32)




(Se

WP (C) - COURT WRIT
29872/ 130.04-2 I35055, | PHANANT NO. 2 lorder Dtd. 2024-04-29  [BRANC |2~
2023 OLD H-5
32)
WRIT
BRANC |(Se
WP (C) - COURT H at
23223/ 82404' 23427/ gANiA NO. 2 |Order Dtd. 2024-04-29 | (DIVI |[No-
2013 OLD STON 108
BENCH |)
-1)
WP (C) - M/S COURT WwRIT | o€
28224/ 82404’ 23643/ |MITHUN NO. 3 |Order Dtd. 2024-04-26 |BRANC ;t_
2021 |DAS OLD H-6 ©
26)
WP (C) - COURT wriT | (°€
23215/ 22,047 [Looss/ [5- P SAM NO. 3 lorder Dtd. 2024-04-29  [BRANC |2°
2024 OLD H-5
32)
WP (C) - [M/S COURT wriT | (5€
23226/ 82404’ 27646/ MITHUN NO. 3 [Order Dtd. 2024-04-26 |BRANC EE_
2021  |DAS OLD H-1
31)
WRIT
BRANC |(Se
WP (C) - COURT H at
23227/ 32404' 23427/ ;Ozigég NO. 3 |Order Dtd. 2024-04-29 (DIVI No-
2013 OLD STON 108
BENCH |)
-1)
WP (C) - |SURENDR COURT wriT | (°€
39878/ (30.04. at
ooa . lo2a 8508/2 |A KUMAR NO. 2 |order Dtd. 2024-04-29 [BRANC |-
024 GARTIA OLD H-5 [0
WP (C) - M/S.PRA COURT wriT | (5€
39879/ (30.04. : at
Sooa o2 10268/ |[HALLAD NO. 2 |order Dtd. 2024-04-29 [BRANC [o°
2024 |CH.DAS OLD H-7 5?
WP (C) - DR.PURU COURT wrIT | o€
39880/ (30.04. : at
Sooa . lo2a 6217/2 |SOTTAM NO. 2 |order Dtd. 2024-04-25 [BRANC |o°
024 CHULT OLD H-2 [
WP (C) - COURT WwRIT | o€
39861/130.04.2 5504, [R-K.MOR NO. 2 |Oorder Dtd. 2024-04-29 |BRANC |°F
2024 |024 APATRA No-
024 OLD H-5
47)
WP (C) - COURT wrrr | (5€
23222/ 82404' 41258/ gAioo NO. 2 |Order Dtd. 2024-04-24  |BRANC ;2_
2021 OLD H-6
16)
39883/ [30.04.2 [wp(C) - [BALARAM COURT o WRIT |(Se
2024 024 8527/2 |SINGH No. p (Order Dtd. 2024-04-29  lorayc ot




019 OLD H No-
(DIVI (114
SION )
BENCH
WP (C) - COURT WwRIT | o€
S05847130,09-2 l10070y |5 K- FAT NO. 2 lorder Dtd. 2024-04-29  [BRANC [2°
2024 OLD H-5
32)
WRIT
BRANC |(Se
WP (C) = [MANOJ COURT H at
38225/ 32404' 14921/ |KUMAR NO. 2 |order Dtd. 2024-04-29 | (DIVI |No-
2019 PANT OLD SION 114
BENCH |)
-2)
(Se
CONTC- COURT at
§§§26/ 82404‘ 3020/2 ?'K'JAT NO. 2 |Order Dtd. 2024-04-26 No-
024 OLD 114
)
WRIT
BRANC |(Se
WP (C) - |S COURT H at
33327/ 82404’ 10053/ |MOHARAN NO. 2 |order Dtd. 2024-04-29 | (DIVI |No-
2024 A OLD SION 110
BENCH |)
-2)
(Se
CONTC- COURT at
33228/ 82404' 2842/2 ?'K’JAT NO. 2 Order Dtd. 2024-04-26 No-
024 OLD 110
)
WRIT
BRANC |(Se
WP (C) - |RAMESH COURT H at
28229/ 82404' 22404/ CH. NO. 2 |order Dtd. 2024-04-29 | (DIVI |No-
2014 ROUT OLD SION 105
BENCH |)
-1)
WRIT
BRANC |(Se
WP (C)- S K COURT H at
23220/ 82404. 10036/ MOHAPAT NO. 2 |Order Dtd. 2024-04-29 (DIVI |No-
2024 RA OLD SION 110
BENCH |)
-2)
WRIT
(Se
BRANC
WP (C) — COURT at
39891/130.04.2 |14, |TRILOCH NO. 2 |Order Dtd. 2024-04-29 |© No-
2024 024 AN BAG (DIVI
2024 OLD o |13

BENCH




|| -2)
(Se
CONTC- |[BISWARA COURT at
él ;8222/ 82404’ 2856/2 NJAN NO. 2 |Order Dtd. 2024-04-26 No-
024 DALAT OLD 113
)
WRIT
BRANC | (Se
WP (C) - COURT H at
21 23223/ 822104' 23952/ ;EHERA NO. 2 |Order Dtd. 2024-04-25 (DIVI |[No-
2020 OLD SION |114
BENCH |)
-2)
[ WRIT
BRANC |(Se
WP (C) - COURT H at
32 23224/ 82404’ 20014/ EANEA NO. 2 |order Dtd. 2024-04-29 |(DIVI |[No-
2023 OLD STON 111
BENCH |)
_2)
- (Se
CONTC- COURT at
iz 23225/ 82404’ 2339/2 gggANTA NO. 2 |Order Dtd. 2024-04-12 No-
024 OLD 111
)
WRIT
BRANC | (Se
WP (C) - COURT H at
22 23226/ 82404' 23952/ g%i?ﬂ NO. 2 |order Dtd. 2024-04-25 |(DIVI |No-
2020 OLD SION |114
BENCH |)
-2)
- (Se
CONTC— COURT at
iz 23227/ 82404' 2337/2 gggANTA NO. 2 |order Dtd. 2024-04-12 No-
024 OLD 114
)
STREV- |TAPAN COURT CIVIL (Se
o 23228/ 20047 247202 kv, NO. 2 (Order Dtd. 2024-04-26 |REVIS |°°
3 NAYAK OLD ION 3)
N WP (C) - COURT WwRIT | o€
22130899/ 130-04-2 lagq1g, |G SUNDA NO. 2 (Order Dtd. 2024-04-29 |BRANC |>°
2023 OLD H-2 ©
34)
[ WRIT
BRANC | (Se
WP (C) — |BRAJA COURT H at
22 23220/ 82404' 18133/ |[KISHORE NO. 2 |order Dtd. 2024-04-29 |(DIVI |[No-
2022 |STINGH OLD STON 118
BENCH |)
-3)




WRIT

BRANC | (Se
WP (C) = |IBRAJA COURT H at
;8221/ 822104. 18132/ KISHORE NO. 2 |Order Dtd. 2024-04-29 (DIVI |No-
2022 SINGH OLD SION 118
BENCH )
-3)
WRIT
BRANC |(Se
WP (C) = |IBRAJA COURT H at
23322/ 822}04. 18134/ KISHORE NO. 2 |Order Dtd. 2024-04-29 (DIVI |No-
2022 SINGH OLD SION 118
BENCH )
-3)
WRIT
BRANC |(Se
WP (C) - COURT H at
23223/ 32404' 10449/ ;i?i;ﬂ NO. 2 Order Dtd. 2024-04-29 (DIVI |No-
2024 OLD SION 114
BENCH |)
-2)
WRIT
BRANC |(Se
WP (C) = |[BRAJA COURT H at
23224/ 82404. 18135/ [ KISHORE NO. 2 |Order Dtd. 2024-04-29 (DIVI |No-
2022 SINGH OLD SION 118
BENCH |)
-3)
WRIT
BRANC | (Se
WP (C) - COURT H at
23225/ 82404' 23429/ gAK'PAN NO. 2 |Order Dtd. 2024-04-29 (DIVI |No-
2013 OLD STON 108
BENCH |)
-1)
WRIT
BRANC |(Se
WP (C) — |[BIJAY COURT H at
23226/ 82404' 10446/ [KUMAR NO. 2 |Order Dtd. 2024-04-29 | (DIVI |[No-
2024  |DAS OLD STON |114
BENCH |)
-2)
WRIT
BRANC | (Se
WP (C) - COURT H at
23227/ 82404' 10376/ giggIK NO. 2 |Order Dtd. 2024-04-29 | (DIVI |No-
2024 OLD STON |113
BENCH |)
-2)
WRIT (Se
WP (C) - COURT
39908/130.04.2 1, 375, PRATIK NO. 2 lOrder Dtd. 2024-04-29 |ooANC jat
2024|024 2ooa” pasH o H No-
(DIVI 113




SION

BENCH
-2)
WRIT
BRANC |(Se
WP (C) - COURT H at
38229/ 32404' 10369/ gi@EIK NO. 2 |Order Dtd. 2024-04-29 (DIVI |No-
2024 OLD STON |113
BENCH |)
-2)
WRIT
BRANC | (Se
WP (C) - COURT H at
33220/ 82404' 10367/ gi@;IK NO. 2 |Order Dtd. 2024-04-29 | (DIVI |No-
2024 OLD STON 113
BENCH |)
-2)
WRIT
BRANC | (Se
WP (C) - COURT H at
;ggil/ 82404' 10364/ giggIK NO. 2 |order Dtd. 2024-04-29 | (DIVI |[No-
2024 OLD STON 113
BENCH |)
WRIT
BRANC | (Se
WP (C) - MANOJ COURT H at
28222/ 82404' 10360/ [KUMAR NO. 2 |Order Dtd. 2024-04-29 | (DIVI |No-
2024 PANDA OLD SION 113
BENCH |)
-2)
WRIT
BRANC | (Se
WP (C) - COURT H at
23223/ 82404' 10264/ géHURY NO. 2 |Order Dtd. 2024-04-29 | (DIVI |No-
2024 OLD SION 112
BENCH |)
-2)
(Se
WP (C) - COURT WRIT
39914/130.04.2 1)) 4675 |p ¢ pas NO. 2 lorder Dtd. 2024-04-19 |BRANC |°F
2024|024 No-
018 OLD H-7
18)
WP (C) - |SATYA COURT WRIT (Se
23220/ 82404' 10025/ |PRIYA NO. 2 |Order Dtd. 2024-04-25 |BRANC ;z_
2024 SAMANTA OLD H-5 32)
(Se
WP (C) — COURT WRIT
29083/ 130.0%-2 135270 |3 © NO. 2 |order Dtd. 2024-04-29  [BRANC [2°
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